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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 248/2022

INTHE MATTER OF:

NEWS ITEM PUBLISHED IN THE HINDU DATED 27.03.2022 TITLED
“DIGGING UP THE CHAMBAL”
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Rukhmini Bobde
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Information for NGT — Morena Forest Divisio;l éNNEXU RE R-1
75 12

1. There are currently two CCTV Cameras operational. Both are of brand called, “CP-PLUS”. They are
located at the following sites:

e Forest Produce Check Post — N 26° 31' 29" | E 77° 57' 58" (Installed on January 2020)

e Eco Centre Devri— N 26° 32'35" | E 77° 57' 35" (Installed on January 2020)
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ANNEXURE R-2

3. There is only one drone used for surveilla;]cz50905al for the procurement ofl3new drone has
been submitted to the higher authorities on 28 February 2025.
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